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Bihar with financial assistance to the tune of
about Rs. 100.00 crores from the Govem-
ment of Japan.

(c) and (d). Development of tourism is
primarily the responsibility of the State
Govemments. However, Ministry of Tourism
extends financial assistance to the State
Govemments for strengthening of tourism
infrastructure for specific proposals based
on their merit, availability of funds and inter-
se-priorities. In so far as Jhalawar is con-
cemed, a Tourist Bungalow was sanctioned
during the year 1989-90 at acost of Rs 10.85
lakhs out of which an amount of Rs. 5.00
lakhs has already been released tothe State
Govemment.

Tourism in Kashmir Valley

*S5. SHRI PIRAYE LAL HANDOO:
SHRI MULLAPPALLY
RAMACHANDRAN:

Willthe Ministerof TOURISMbe pleased
{o state:

(a) whether tourism in Kashmir Valley
suffered a decline in the year 1990;

(b) if so, the extentthereof in comparison
with the year 1988 and 1989;

(c) whether there is any plan under
consideration of the Union Government to
rehabilitate tourism based population of the
valley; and

(d) it so, the broad features of the plan?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM (SHRIMATIUSHA
SINHA): (a) Yes, Sir.

(b) As per the information available
from State Government, the total tourist traffic
to Kashmir Valley upto June 1990 was 6,101.
As compared to the same perid of the pre-
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vious years, the decline is 97.6% over 1989
and 98.3% over 1988.

(c) No, Sir. There is no special plan
under consideration for rehabilitation of

tourism based population of the valley.

(d) Does not arise.

Support Price For Farm Produce
*6. SHRI NARSINGRAO
SURYAWANSHI:

SHRI MADHAVRAO SCINDIA:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whethere the High Powered Com-
mittee on Agriculture has reviewed the
working of the Commission for Agricultural
Costs and Prices (CACP);

(b) if so, the details of the recommenda-
tions made by the Commiittee;

(c) whether any model formula has
been laid down for the computation of the
support prices by the Commission for Agri-
cultural Costs and Prices; and

(d) if so, the details thereof?

THE DEPUTY PRIME MINISTER AND
MINISTER OF AGRICULTURE AND
MINISTER OF TOURISM (SHRI DEVILAL):
(a) The Committee, constituted under the
Chairmanship of ShriBhanu Pratap Singhto
go into the issues relating to declaring Agri-
culture as an Industry, has made certain
observations in its Report on the working of
the Committee for Agricultural Costs and
Prices (CACP)

(b) The Committee has not agreed with
the methodology followed by CACP in rec-
ommending procurement/minimum support
prices of crops. it has recommended that



